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RAJYA SABHA
Tuesday, the 11 th December, 2001/20 Agrahayana, 1923 (Saka)

The House met at eleven of the clock.
MR. CHAIRMAN in the Chair.

RE. DEMAND FOR DISCUSSION ON CAG REPORT ON DEFENCE
PURCHASES

MR. CHAIRMAN : Shri Arjun Singh.

SHRI ARJUN SINGH (Madhya Pradesh): Hon. Chairman. Sir. 1 have given
a notice under Rule 267 for suspension of the Question Hour: and. with your
permission, to raise a matter, which I am sure, must have touched the conscience
of every Indian citizen.

We have a press report today, though we have been seeing the whole
trend of reports in the last one week having to do with the Kargil battle, what
preceded it and what followed it. I am not standing here. hon. Chairman, to
score a point; I am standing here. Sir. because, as an Indian citizen. I feel that a
voice must be raised today, not for or against anyone, but a voice which must
call upon the nation to reflect and sec and judge for itself on what lias
happened.

Sir. we have seen in the past week or so and also in the course of debates
on issues, that a lackadaisical attitude was adopted by this Government on
grave issues of defence. Many of them were treated as political issues. But now.
the time has come when this nation cannot treat it as a political issue, because
we are dealing with an issue in which the coffins of our martyrs were utilised to
make money.

1. 918, 518} UNITES (M= U= ) : R, 3YTST dITI AR el & T ?
..(TEgH). ..

Y o1 gAY (e yee ): 97 37T 39 91 9 W FEAd € 5 rfth #
Y 9T WRIT Y 2 ... (FAGE)....

MR. CHAIRMAN: Please hear me. I have allowed him to raise the issue.
The Leader of the House will respond. And if the response and everything
continues, the Question Hour will begin.
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it wror fig b ;- (SAR WRY ): IR FAvE ofma” RIfid 7E g
IRV, IE A9 qTd AT MR P 16 ol O1¢ | ...(FGE ). .

DR. ALLADI P. RAJKUMAR (Andhra Pradesh) : Sir. kindly don't create
a new precedent. The question is about the fate of lakhs of tobacco farmers in
Andhra Pradesh... (Interruptions)...

MR. CHAIRMAN: We will take it up after his response.... (Interruptions)...

DR. ALLADI P. RAJKUMAR : Sir, they can raise the issue during zero
hour. Why are you creating a new precedent ? Let the Question Hour be over
first. Nobody will object. It is one of the important questions relating to the
tobacco farmers in Andhra Pradesh.... (Interruptions)...

MR. CHAIRMAN: Please sit down.... (Interruptions)...

SHRI RAJU PARMAR (Gujarat) : The Chairman has allowed him.
... (Interruptions)...

DR. ALLADI P. RAJKUMAR : Arjun Singhji. my point is I8 T
3R & q1E B WhlT © | ...(FAYTH) ... 39T 8 Sff, 317 I8 e R &
W‘Iﬁ?ﬁﬁ% Ia@m?ﬂﬁ@?ﬁﬂﬁ%aﬁﬁ Lakhs of farmers are

being deprived by it. Please don't suspend the Question Hour. This is my humble
request. ... (Interruptions)...

MR. CHAIRMAN : 1 got a notice. It is on a serious issue. Mr. Arjun Singh

will raise it and the Leader of the House will respond. If the response is there and
the House continues, the Question Hour will begin.

DR. ALLADI P. RAJKUMAR : Sir. the Question Hour is also a serious
issue.

it TorT g <@« 9l HE 1Sy, 9T ol ol 8 o Fdwe amer
I Tl 81T, 39 1077 BT 3119 a1 ...(Faem ) ...

DR. ALLADI P. RAJKUMAR : Mr. Chairman. Sir. let the Question Hour
be over. We are not against the matter which they are raising, but let the
Question Hour be over. ... (Interruptions)... Why are they creating a new
precedent ? ... (Interruptions) ... Why are you Creating a new precedent?...
(Interruptions) ... It is a bad precedent. ... (Interruptions) ... My question
regarding export of tobacco to Algeria is very important. It pertains to the
tobacco farmers from Andhra Pradesh.
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#t g1 gAY . U S, S e R S @aRe § &, RS9
AT P AN ST SMEBT B ?

MR. CHAIRMAN : Let him complete. ... (Interruptions)...

2 P TN 2 PROE $ wER] W) A HHEE @R S W@ ®
..(FAH) ...

DR. ALLADI P. RAJKUMAR : Sir. let us continue with the Question
Hour.

9 A1 981 91t I8 8, 910 BRI foIfhd Ugel Fvas 3MaR dl 89 &l
..(FAIH). ..
SHRI ARJUN SINGH: Mr. Chairman. Sir.... (Interruptions)...

S1. IS I FHAR: AT HH 1 @il Sfl, e o1 Rl a7 4 d9
T Fol? ...(¥9YT)... You have no right to talk about cormption. It has started

from your party. Now. don"t talk about Kargil. Don't tell us about cormption...
(Interruptions)...

Y e gAY : 3T TG F AW # WRTT T iR B IRAA &
eIl & U S B1fths WRe TV 3R S HHITH @RI T, 89 396 folu
HIReE € | 98 9gd TR Al © ..(FauT). ..

MR. CHAIRMAN : Let him complete. ... (Interruptions)...

SHRI ARJUN SINGH: Mr. Chairman. Sir.... (Interruptions)...

DR. ALLADI P. RAJKUMAR : Pachouriji. you have no moral right to talk
about corruption. ... (Interruptions)... You have no moral right to talk about
corruption.... (Interruptions)... Don't talk about cormption.

S P TR ;B R A AT B Y PRATA & WBI&l & Bt
GG § HHIT GRI BT A ST ... (GE ). ..

DR. ALLADI P. RAJKUMAR : Mr. Chairman. Sir. I want an assurance
from you that the House will continue with the Question Hour. ...
(Interruptions)...

MR CHAIRMAN: Let him complete.... (Interruptions)... Let him complete.
I have told them that he will speak. The Leader of the House will respond to it.
Then, we will continue with the Question Hour.
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DR. ALLADIR RAJKUMAR : Mr. Chairman. Sir this is a very important
question. .. (Interruptions),.. This is a very important question.
(Interruptions)...

A I T=EN Ul wEieY, I8 e @l WRU”T jEl 8 {6 A
FHMRT ST 7 U IR BIg wielT S & A1 W AN 21 &1 S Fball 8 | FGT B
qROURT BT e (o ST Jaed s @ |

DR. Y. LAKSHMIPRASAD :This is the Question Hour ... (Interruptions)...
MR. CHAIRMAN: Let him complete.... (Interruptions)...

SHRI ARJUN SINGH : Honourable Chairman. Sir. I am grateful to you
.... (interruptions)...

it ot R gl - Awf Sft, Sme FavEs saR Wi T fhan g,
3Ty FITI JMMaR BT ATRY | AT SMTAR 3N A4S 181 fhar g |

it uTafy : §9 BT goIod < © 91 BR B |

SHRI ARJUN SINGH: Mr. Chairman. Sir. with your kind permission. I want
to say that I cannot shout over others, due to various limitations. But I want to
raise my voice in a very humble manner.... (Interruptions)..

it ITorTI RiE I ART RITE SR $8H Il ST . (aET). ..

MR. CHAIRMAN : Let him speak. ... (Interruptions)... Let him speak
... (Interruptions)... Let him speak.... (Interruptions)...

1. a18. 1} TE : [UTufeT HEISd, 31T W Bl BT 12 I91 & 915 10
e & fore ge1 fvTY, 39 $Is TaRTS 981 © ...(aHH ). ..

MR. CHAIRMAN : He will speak, and the Leader of the House will
respond. Then, we will continue with the Question Hour.... (Interruptions)...

SHRI ARJUN SINGH : Honourable Chairman. Sir. you were kind enough to
admit this matter because of its importance. That is why you gave me permission
lo raise it under a certain rule. Therefore. I am speaking under that rule. I am
making a request. I am giving the background for my rcqucst.Therc arc issues in
this country which transcend, totally, partisan matters, any politics, any kind of
opinions that we may have one against the other. I think 1 would request my
friends, who arc trying to stop me. to reflect on what 1 am saying. ...
Interruptions)...
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DR. Y. LAKSHMI PRASAD : We arc not stopping you. 84 ar BASIEd
SIRA HES & |...(FqIM) ...

#t g o (@fga Fme ) : TG W BN, FERT W SeRE €
o (F9Y ) ...
SHRI SIKANDER BAKHT (Madhya Pradesh): Mr. Chairman. Sir. if the

Question Hour is going to be converted into the Zero Hour, is it right? ...
(Interruptions)...

it wer B Tiaw (STRTT) : MU forg Twarg Y STt 1 19 @M &,
RISt UK B | ....(ag)... 3T9d 7y WY g1 STa]t 8 a1, STt IS @l
g, a8 |

7t 3roj7 e : arreRofiy v St & A% wref= 8 o fopefl a<h = <l
BHRY |

SHRJ KM. SAIFULLAH (Andhra Pradesh): Kindly be brief.

SHRI ARJUN SINGH: There is nothing brief about it. my friend. If I were
to say it in brief, it will be much more unpalatable.

SHRI K.M. SAIFULLAH : Why do you.make an elaborate speech, taking
the time of the House now ? Members want the Question Hour now. You cannot
make an elaborate speech now.... (Interruptions)...

1. 13, e u¥Te R 9HY 1 (iR B T 5| |

it AU : 3R AT 3MTeR ATEd 81 1 U8l I a1l of, a8 RIS
P of, fhR FITaT 3MTAR BT ST |

it TroTT RiE [« aRITE AR BN & A |
it Freircae 93 : STR BT, SIRT RS A Y |

SHRI ARJUN SINGH: Hon. Mr. Chairman. Sir. 1 have already explained the
background. None of us questioned. Without any exception, every person, to
whichever party he or she might belong, stood in silent salute to the great
martyrs of Kargil because of whom the country was saved from a great peril. We
did not say that we were not in Government and. therefore, we were opposed to
it. We stood by everyone. That great patriotic spirit, which swept across the
country, brought about tremendous unity in the country. The only force that a
nation has is the unity of its citizens. But now. when the facts are coming out. we
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arc feeling cheated, [f that is the case, we have a right to stand up and register it.
... (Interruptions)... You forget about that. If that is the example they arc following,
let them say so. Sir. it is now apparent that at various stages, while this grim
battle was on. for the honour and prestige of this country, people were at work
silently to devise and prepare attitudes, opportunities, to make money. That is
something which has come out. 1 am not saying any thing on my information. It
is a report by an independent constitutional authority of this country. If the
report of an independent constitutional authority of this country is to be
rubbished, just because it docs not suit us. let the House decide that; 1 will keep
quiet. But I do not think that it can happen. The Opposition has a duty to see
that it docs not happen. Now. here, the fact has been brought out that the cost
of a single casket or coffin was previously 172 dollars a piece and that same item,
from that same company, has now been purchased at 2500 dollars.

it Fielicaet o] : RER BI9 8, I8 o1 918 § T 81 | ....(FaEM)....

SHRI ARJUN SINGH : Sir. I have used the terminology of dollar because
that seems to be more understandable today in India than the value in rupee.
... (interruptions)...

SHRI SANGH PRIYA GAUTAM: Kindly make the point.... (Interruptions),..

2} 3roj7 e = 7iia S 1 3l 1 H w1 g, RRied axar g | H 954
AR fE=l H $9 91 B Bl ARl | ...(FaEH) ...

S1. IferTel Y. IISTHAR = 3TYD! S[ET 4 AT T <l | ..(FGLTH) ...

7Y 3151 R : g1 a1 2T 78T <, 98 A1 ST ST | W)Y S el ©
AT ....(FALH) ...

31, ST} §. ISTHAR : AMIS Sfias 7 A AHR B 2 8 1 51 iR
Hed, ALULTH. dTel HE Al PO BIAT | AYD! & A dierl Sl T8l B |
. (TIYH) ...

SHRI ARJUN SINGH : I have serious objection to this... (Interruptions)...
£t iR JEoil (afEa de) : BRI A g | L (aEE)...

ST, AT} . ISTHAR : AT Y AT | ....(FAEM).... I8 I8 TR o1 32
E1...(cgaum) ... § et g2 gouTd AR §U AT TET E | ... (SHILH)....
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SHRI DIPANKARMUKHERIEE : You join us.... (Interruptions)...

Y 315] g : H SN AoisT BT § b H 7 ach Sil 89RT S &,
I T e 181 g | 319 Sl $B W B8 316, PE « | ...(FaIM)....

MR. CHAIRMAN : Let him complete.... (Interruptions)...
it i JE@©il : AR R HAT 2 $B 81 DA | ....(FFIH)....

STaH I : (e ) : HH AR IS TN ... (FagH) ...

it o15j+ 8 : R, 98 99 § [ e WU | AfBId Ao R
HRT 48 & BRI clfh AT Hg d< B g1el 81 &, § U Dy B fde
PR BT g, S [l BT 12T o1 IT GRT, 3 BIg Adold el 2 | H I8 &g <&
g & STl o e MY &, 98 ¥ U DeT] Had © | ...(FaHH) ...

MR. CHAIRMAN : The Leader of the House will respond. ...

(Interruptions) ...

Y 3157 e - B ATt Ugd R Bifthd 3 1 9T 6 6 7 BIR &
B oY, S BIfthT DI, IH HHHT F ARBN + Ueh ofRg I SR § TRIST 2 |
... (FAYF) ... 3T I BT W g < <1 Y L (FEEE)....

o} S ¥ : ) 1 99 9T . (SHag ) ..

SHRI GHULAM NAB1 AZAD (Jammu and Kashmir) : This is what is
mentioned in the CAG report. ... (Interruptions)...

DR. ALLADI P. RAJKUMAR : We are not denying it. The Lok Sabha
Members are sitting in the gallery. They represent their constituencies ...
(Interruptions)... 1 am worried about this question. You can raise it after the
Question Hour. ... (Interruptions)... We are not against that ..... (Interruptions)...
The Lok Sabha Members have come all the way to know the views of the
Government with regard to this question. ... (Interruptions)... So. I request the
Chairman to give a direction that he will allow this matter to be taken up after the
Question Hour. ... (Interruptions)...

MR. CHAIRMAN : Let him complete.... (Interruptions)...

SHRI ARJUN SINGH : How can I speak. Sir ? I cannot complete in this
hullo gulla. That must be very clear. 1 have your permission. So. I should be
allowed to speak.
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MR. CHAIRMAN : Yes. I have given the permission.... (Interruptions)...
it Trofta Yo g e (W) : R AT B 2 2 ... (aawm)

#it arofT g : 537 TRE 91 S eI Ua % A1 U A S RE €, AT
W & fb T wecqul ... (@agm) ...

it |HTaf < 375 R i, 317y 31Ul a7 $f2Y | ... (Fagm) ...

Y 3rof RE : AR 910 AR @) SR gafery § b oy gast refied @
TS ...(FYT) ...

Y scfi= QW (oS Se) < ST AAed R R L. (FEAH) ...

MR. CHAIRMAN : Let him complete. ... (Interruptions)... Let him
complete.

SHRI ARJUN SINGH : I am saying so... (Interruptions)...

MR. CHAIRMAN : Let him complete.... (Interruptions)...

St 3ol Io74 Rig e « 9815y, 99 979 SR .. (aeH) ...
o AU : STl ST @A PR | ...(SHIHH). ..

7t 3r5j7 e : sty w9y He1ey, fee | o g a1 931 9e9 4
T B PR < Afh T8 T aTelT 981 © | ...(FQET)... 31T 379+ 79 ST W} 99
TS B | ST &b HEI P AN Sl W ART P ©§, I H YR BT | STeal B
Harel el & | Sl IUYeh NN, H a8 B | ...(FALH) ... JTERONY FHTIRT
HeIey, 39 | # Ig Feryd s & & 2 ed & 9 I8 W 7 b
HIpT Bl RTHY H fHdl ft THR B ToR fgTol 781 8 Fahell | I8 gAY
IR, TR w98 & AfgAfes o= ua e mehwo 2 | 311t o St @
BIHx I8 99 99 &1 &, WX Ad 3R < & 7d H, T F9T AT | BT a9
e 9 d <RI &, 7 G & 3R 7 {5 ff TR I 89 SHB! WhR HRAl
T8 © | T A 89 AN bl 984 U (AT &, FHI-FHY IR YT H3i1 Sif b
A0 &H ART A A & ...(FagH) ..

SHRI K.M. SAIFULLAH : Sir. he has made some allegations. We are
supporting him. Let him answer.... (Interruptions)... We are worried about that.
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Let him answer. ... (Interruptions)... He has brought to his notice what happened.
... (Interruptions)

7t 315] 8 < 3117 & € A1 § 93 W1l g oifeh | 377 99 1 a1 B,
I8 AU T 2 | ...(TIIM) ...

i FHTAR : 3179 3791 a1 YRI R AT | ... (@) ...

#Y orejA s : A [9Tafy HElew, I8 i e € b gmmem
PR 3R QUITIT <2 B A B, T WLTHR ARDR B AR I 37T A1 |
Ife Tar 721 Bt & o fopedt ot BT # 89 39 W o3 & forw R =1 & |
(I ... H 3 Faed H& M b 59 T U= 31y 93 €, 31U S9d
g 3R IP TRG B & H IGPR U AecdqUl v Pl I8i IoT B
FART ST 8 1 5P Yd QTR W1 599 e H <@+ Bl 7ol 8 | 3771 U1 &1 U
39T 59 W& § B[ Bl ITGANI &l © | §9P HAB<d DI IE&d §Y, B9 N DI
T G ATE & SAP 918 B4 Sl Wl FHSHY, B B BRI BT |

THE LEADER OF THE HOUSE (SHRI JASWANT SINGH): Sir. I don't
think why the hon. Member should have taken 25 minutes to say what he has
done, because we, the Government, entirely share his concern. It is not as if we
arc unconcerned about what the CAG's Report has said. We are equally
concerned about it. ...(Interruptions)...

SHRI NILOTPAL BASU : You have reinducted Mr. George Femandes
before the Commission of Inquiry could submit its report. That is your concern !
You make the point very clear.... (Interruptions)... You have specifically expressed
your concern by reinducting Mr. George Femandes before the
Venkataswami Commission could submit its report. That is your concern.
...(Interruptions)......

2} I TR - GUIRT S, Fe B I8 WRT /8L 8 b S b R
3T ST R BIF] AT IHHT F375h BRI gU A & & -I<ll 1 I8 Hel b
d I Hag B © I ATY I W11 AT AR B I b Rl al,
T gaTel I AR 9 3 ]8T © S Il wed A ugd fhar S | w’ife
AT A 7 ff SHH wRiagar Sfer a) 4§ safoy S 9 w1 § 99
Tl IR T R OR FSHHI bt St 6 | ...(&aEH). ..
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it <fer oy e« RIS ver €1 g <1 <flep B 81 78 .. (Ham)....

2} IR TN : A1 GG b A . (FALTH). ... FHART Sff, 37 9%
I & fF ...(auM) ... 991 e & 91 9 39 RUIE I 3= wgafd oifex
PR & & Sl IS ¢ 6 39 RUIE Bl Ge71 & ded W Afdeia wqd fan
ST | 6 & -1dT Bl S GHT Idhe HRA1 3R U8 Hal fh g7 ff 39
Tferagd SRR BRd & 399 39 Hex &l THRATIIR 98 TS © ...(FaYH) ...

MR. CHAIRMAN : Let him complete. (Interruptions)... Let him
complete. ...(Interruptions)... Let him complete. (Interruptions)...

2} R TN : 59 UBe [ 3R BIs fAwy forg oimd 34 RUie &l e
F UTd R UG B Il BT SN ...(FGEH)....

MR. CHAIRMAN: Let him complete. (Interruptions)... Let him complete.

SHRI JASWANT SINGH : I expressed unequivocally that we share the
concern that the hon. member had expressed. As far as discussing mis issue and
the Government's obligation to provide a satisfactory explanation to the
observations that the Comptroller and Auditor General has made are concerned,
of course, it is our obligation. Of course, we are obliged to provide it to you. In
a couple of hours we are going to discuss precisely this issue and related issues.
... (Interruptions)...

SHRI KAPIL SIBAL (Bihar): No, no.... (Interruptions)...
it Ferars Hion (TERAM) : 39 A RRER € ...(au™). ..

SHRI NILOTPAL B ASU : We have seen how you are killing the inquiry....
(Interruptions)... Tt FT B 39 TR ? AMABIT & HAT Bl BT EHRES

HHY H I8 I I © ...(FAYH)...

SHRI JASWANT SINGH : It is not the way. Sir.... (Interruptions)... It is
not possible for me... (Interruptions)...

MR. CHAIRMAN: Let him complete, Please.... (Interruptions)... Let him
complete. Please ...(Interruptions)... Let the Leader of the House complete.

SHRI JASWANT SINGH: Sir, in any event, you have directed me to
respond. You have suspended, in effect, the Question Hour by permitting an
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hon. Member to raise his concerns and. thereafter, you have directed that 1
should respond to what he has stated. I should, in ordinary circumstances,
expect that I have the courtesy of the House to listen to what I say. We share the
concern. We are ready to discuss this issue and any other issue. ...
(Interruptions)...

MR. CHAIRMAN: Please, let him complete.

SHRIJ ASWANT SINGH: We are ready to discuss this issue or any other issue
connected with the defence procurement. We are, indeed, going to have a discussions,
in tuTKind-a-half hours or three hours from now. on this very issue. (Inferruptions)....
It is related to defence procurement. ... (Interruptions)... In addition to that if the
hon. Members say. if everybody says, that we want a separate discussion on the
CAG Report I shall take it up with the Cabinet and. certainly, we can have a discussion
on that. Why not Sir ? The Government is not shy of discussing any issue in this
regard. It is a matter of sufficient concern to the Government also. Therefore, to pass
judgements on what we are doing and not doing, to attribute motives and to suspend
half-an-hour of the Question Hour, which is the right one for the Opposition to do. I
don't understand. All that was required to do was this. There was the CAG Report:
part of that Report had appeared in certain section of the Press. "Is the Government
ready to discuss it?" Yes, the Government is ready to discuss it. A discussion is
going to take place.... (Interruptions)...

SHRI DIPANKAR MUKHERIEE: If you don't feel guilty, we feel guilty.
(Interruptions)... The whole Parliament should feel quilty.
(Interruptions)....This is what happened to the coffins of the martyrs. ...
(Interruptions)...Should n't you feel guilty? ...(Interruptions....

SHRI JASWANT SINGH: I don't see this. ...(Interruptions).... 1 don't
think .....(Interruptions)....

SHRI DIPANKAR MUKHERIJEE: If the Leader of the House feels shy.....
. ..(Interruptions)... 1 say, as a Parliamentarian, we feel guilty before those martyrs.
... (Interruptions)... Dont 's you have the courage to say that?... (Interruptions)....
Do you have the courage to say this? (Interruptions)... Shouldn't you apologise
to these martyrs? What are we going to discuss? ... (Interruptions). What has
happened to you after going there? What would you have done if you had been
here?...(Interruptions)... What-are you going to say to the martyrs?

(Interruptions).... 39 o P 3R BH REEIL] IS TET ? «..(FAY)... 8H
AR & | 71T 6789 Y8 %8 9 & $ ol g8 | ...(@agm). ..
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MR. CHAIRMAN: Let him complete. ...(Interruptions).... The Leader of the
House must be allowed to speak. ...(Interruptions)... The Leader of the House
must be allowed to complete his speech.

SHRI JASWANT SINGH: Sir. I have responded to them. Sir. what is it that
you want from me because you have directed me to respond? ...(Interruptions)....
MR. CHAIRMAN: They have given a notice. I wanted the Government to
respond to that so that some method can be found out as to how to go about it
... (Interruptions)....

SHRI JASWANT SINGH: I haveresponded. I am ready for a
discussion. ... (Interruptions)....

SHRI NILOTPAL BASU: This response is nothing. ...(Interruptions)....
Who is accountable? What is the Government going to do? ...(Interruptions)....

SHRI JASWANT SINGH: Are we going to have a full discussion?
... (Interruptions). ...Sir. are we going to have a full discussion on this issue?
Sir. are you permitting a full discussion on this issue ? ...(Interruptions)....

MR. CHAIRMAN: There is no notice. ...(Interruptions)...

SHRI JASWANT SINGH: Sir. are you permitting a full discussion on
this issue? This is what I want to know. ...(Interruptions)...

MR. CHAIRMAN: 1 got a notice. He has mentioned something to
which you have responded. Now. both the ruling party and the Opposition
should decide how to discuss it. I have nothing to do in that.

SHRI JASWANT SINGH: Sir. you directed me to .... (Interruptions)...
SHRI SANGH PRIYA GAUTAM: Sir. until and unless the report is placed on the
Table of the House, we cannot discuss this issue. ... (Interruptions)...

£t Fiercad 99 : g2l B ...(FIUH)....

#t Sew I : T8 1 8Cl, BEl BRI, ISR AU Gel B |
(AT

SHRI JASWANT SINGH: The Government is ready to discuss it.
(Interruptions).

MR. CHAIRMAN: Let the Leader of the House speak. ...(Interruptions)...

SHRI JASWANT SINGH: The Government is ready to discuss this
issue, the connected issue and as to when the C&AG report was presented to

12
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The Government. If the House wants that the report be placed on the Table of
the House, that too. as an exception. I can appeal to my Cabinet colleague to be
done. The Government is not shy of discussing any issue. There is a discussion
on Defence procurement that is going to lake place in this House. Sir. what is it
that you want me to do? I have respondent to every aspect that they wanted.
The hon. Members have to put certain questions. We can proceed with Question
Hour. Thereafter, in two-and-a-half hours or so. there is a discussion on this
issue. These issues can be raised. ...(Interruptions)...

SHRI KAPIL SIBAL.: Sir. in the light of the report of the C & AG
...(Interruptions)...

SHRI JASWANT SINGH: What is this? Sir. are you permitting a
discussion? (Interruptions)....

SHRI KAPIL SIBAL: ...Now that the C&AG has held this Government
responsible for making money on coffins, there can be no discussion on the
subject. ...(Interruptions). .. This is the finding of the C &AG. There cannot be
any discussion on it. Either you debunk the C&AG and say. 'We do not accept
what the C&AG has said" or having accepted it. take the moral responsibility
and ask your Minister to resign. ...(Interruptions)...

SHRI NILOTPAL BASU: Sir. we know as to what is the outcome of
discussions in this House ...(Interruptions)... We want to make this point very
clear. We know as to what has been the fate of discussions in this House.
(Interruptions).

it frspw gt (wew ) : 9 RUE ) 8l a9 &) O fsdda= g1 |
...(TGY). .. UTIRT 981, ofis¥ 3% &9 WS ¢ | ...(Tadg ). .

SHRI JASWANT SINGH : Sir. you had called me to speak.

...(Interruptions)...

MR. CHAIRMAN: He is prepared for a discussion. Do you want a
discussion? ...(Interruptions)... The Leader of the Opposition wants to say
something....(Interruptions)...

THE LEADER OF THE OPPOSITION (DR. MANMOHAN SINGH):
Mr. Chairman. Sir. in the last couple of days, day after day. disturbing news have
been appearing in a responsible newspaper about gross irregularities in defence
purchases. But this morning's new s. where money was made even in the purchase

13



RAJYA SABHA [ 11 December. 2001 ]

of coffins meant for the Kargil martyrs, is something which has shocked : the
nation and this. I think. ...(Interruptions)...

DR. MAHESH CHANDRA SHARMA (Rajsthan): He is just repeating
...(Interruptions)...

AR AT 9 e, TR XU & o [T HeT ... (agm). ..

ft o fiw [ : Mm99 W Rwe e o Afe |
...(TIET)....

1. AR I Wl 39 g2 WX AU WU o7 & oy dEr ¥
...(FAIM).. IR, B B TS &I 8 & | ...(FGYM)... TITIT 3faR BT
BT | ...(GLTH). ... ATY PHET Y&l BT, QU BT | ... (ELH). ..

MR. CHAIRMAN: I can't refuse the Leader of the Opposition ...
(Interruptions)...

M I =R - GUIRT 7B, oie] TP & ISR !
RATH A AR E | ...(TIIH)....

4t SR YD T ([OIRTA) : TSR AT & TUISier Sif qieil,
IHD! 8 G | ...(FFEH)....

SHRI S. VIDUTHALAIVIRUMBI (Tamil Nadu): They interrupted the
Leader of the House when he was responding. ...(Interruptions)...

Y TS] TR : ofte 3T & SAISIe <gRaT ATed &1 31wkl A drel
BE | ...(FFYH)... S92 IR 18T 7 3T, (AT T | ...(FFEH). ..

oY g1 TERY : G AR, oite] oW & Sraisiier amuat srgafa
J I 2, R o e frar s e € . (aum). .

it faspe a1 : a1 98T A Bl Ford [$HHET & fofg g a fear &
..(ATH)....

MR. CHAIRMAN : Let the Leader of the Opposition say somethimg
...(Interruptions)...

it TroTT RiaE g : W), 40 AT &1 Y IoR 9@ © | 89 W $B
HEAT AR B | ...(FGEH).... 3T 989 T8N & Al Aifes SfTg aft al 59 ™
IEd B APl © | ...(TGET). ..
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1. 7R s vl FHTART ST, Sl 7 HaTd U € | .. .(aEH). ..
R 7 [T YO & | ... (FAYH).... o™ P qaTd & & JqAR Bl Al
&I S AR | ... (TEeTH). ..

SHRI S. VIDUTHALAI V1IRUMBI: When the Leader of the House was
speaking, they interrupted ......... (Interruptions). He was also allowed by the
Chainnan.... (Interruptions)...

ot o1 wER : [Tl wEle Y, § UET S ST 23 A, 1985 B
AIRATST BT TR BT BRAT AT E | ..(FIIH). ..

MR. CHAIRMAN: The Leader of the Opposition..... (Interruptions)...

SHRI RAJU PARMAR: They are challenging your
ruling.....(Interruptions)...

MR. CHAIRMAN: The Leader of the Opposition...(Interruptions)...

i} e T=RY : HBl, 23 TS, 1985 Bl Acchlal= FHART He &y o
(TEYT) ... AT TS Bl ol | ...(FaeF). ..

2 9UTRT - $© T8, $O 8] | (FAUM) ... SIH © | ...(FAH)....

i} TS TR 2 IR, Y AU a1 DI W T AF L E | ...(FaIH)....

2 G TN 2 GUIRT JEIGY, oS 3% & SUISiRE 3Taeh!
RARF A AR E ...(FATH)....

MR. CHAIRMAN: The Leader of the Opposition ...(Interruptions)...

2t Gorg freum (FERTS ) - 99T 7eey, g9 99 9T fb wn
-l WA B b1 & 2 ...(FAIM). ..

MR. CHAIRMAN: After the Leader of the Opposition speaks, we will
have Question No. 301 ...(Interruptions)...

SHRI NILOTPAL BASU: We want to make one point
clear...(Interruptions)... Just now the Leader of the House responded
...(Interruptions) Sir. he had asked for a discussion earlier. ...(Interruptions)...
We refused to have a discussion. ...(Interruptions)... We had adjournments ...
(Interruptions)... and the Government had instituted an inquiry under a judge.
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...(Interruptions)... Now. that commission had come to a conclusion, but the
Minister had been re-inducted. ...(Interruptions)...

#t o R @@ A o 98 S T ue Sorn e
...(AYH)..... AT T Bl AT AR ....(FEIH)....

MR. CHAIRMAN: Yes. yes. But the Leader of the Opposition........
... (Interruptions)...

DR. ALLADI P. RAJKUMAR : Sir. you had promised to take up the
Question Hour. Why are you not allowing that? ...(Interruptions)...

MR. CHAIRMAN. Let us understand that. We have to respect the
Leader of the Opposition...(Interruptions) And then. Question No. 301.
...(Interruptions)... After the Leader of the Opposition, Question No. 301. ...
(Interruptions)...

DR. ALLADI P. RAJKUMAR : Sir. there was no question after the
Leader of the House had spoken. ...(Interruptions)... He can discuss it and he
can raise the matter later, but. ...(Interruptions)...

MR. CHAIRMAN : I have told you.... (Interruptions).. In the
meanwhile ... (Interruptions)... He had not risen; after him. he had risen. The
Leader of the Opposition has certain respectability and position. So. I am
allowing him. After that. Question No. 301. ...(Interruptions)...

SHRI S ATISH PRADH AN (Maharashtra): Sir. your original order was
diffcrent.... (Interruptions)...

it quTafey : 3y 319+ 91 B |

DR. MANMOHAN SINGH : Mr. Chairman. Sir, the issue is of such
i mportance that it is a fit subject in which all Members of the House, who want to
speak, should be given a chance to speak. But it is not enough to end this
subject by expression of views. I think it is important that the Government must
own its responsibility for having presided over this sordid state of affairs, that
having played with the lives of our soldiers, even in death, we do not show them
dignity. I think this is a fit subject in which the Minister concerned should own
up this responsibility and resign..... (Interruptions)....

MR. CHAIRMAN: Question No. 301.

SHRIMATI JAYAPRADA NAHATA (Andhra Pradesh): Question No.
301.... (Interruptions)...
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